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Copy of the Notification no. 330/76-3-2021-44 NG-2020 

Dated 2.3.2021, to to exempt Micro and Small 

Enterprises in the Uttar Pradesh drawing ground water 

less than 10 cubicmeters/day from the provision of 

seeking No-Objection Certificate for ground water 

extraction. However, such Enterprises shall obtain 

registration certificate in the manner as prescribed under 

sections-10 and 11 of the aforesaid Act.  

 

 

Respondent No.-7 

Ground Water Department,  

Government of Uttar Pradesh 

Through 

Gigi C. George (Advocate),  

Standing Counsel (UOI) 

Ch. No. 457, Lawyers Block,  

DHC, New Delhi 

Gigicgeorge.adv42@yahoo.in,  

M-9810625315 
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Place: New Delhi

Date: 03.02.2025

Copy of the Notification no. 330/76-3-2021-44 NG-2020 

Dated 2.3.2021, to to exempt Micro and Small 

Enterprises in the Uttar Pradesh drawing ground water 

seeking No-Objection Certificate for ground water 

extraction. However, such Enterprises shall obtain 

registration certificate in the manner as prescribed under 

sections-10 and 11 of the aforesaid Act. 

less than 10 cubicmeters/day from the provision of| 16 

Place: New Delhi 

Date: 03.02.2025 

Respondent No.-7 

Ground Water Department, 

Government of Uttar Pradesh 

Through Fah 

Gigi C. George (Advocate), 

Standing Counsel (UOT) 

Ch. No. 457, Lawyers Block, 

DHC, New Delhi 

Gigicgeorge.adv42(@yahoo.in, 

M-9810625315 
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL, PRINCIPAL 

BENCH, NEW DELHI Pom.’ 4 

ORIGINALAPPLICATION NO. 1225 OF 2024 | | 

IN THE MATTER OF <n 

AMIT KUMAR _.APPL CA sot = 

VERSUS 

UNION OF INDIA & ORS. ... RESPONDENTS 

REPLY BY WAY OF AFFIDAVIT ON BEHALF OF RESPONDENT NO. 7 

GROUND WATER _ DEPARTMENT, UTTAR PRADESH ___IN 

COMPLIANCE OF ORDER DATED 17.10.2024 

1, Ankit Kumar S/o. Shri Ashok Kumar aged about 28 years working as Nodal 

Officer, District Groundwater Management Council Office at Block campass 

majra road shamli 247776 do hereby solemnly state and affirm as under: - 

1. I say that being the respondent no. 7 Ground water department Uttar 

Pradesh I am well conversant with the facts surrounding the present 

Original Application. 

2. I say that Instant Original Application no. 1225/2024 titled Amit Kumar 

iz } Vs Union of India & Ors., the applicant has alleged that respondent no. 

Sr 
14-M/s. Kuber Traders is engaged in the processing and storage of char, 
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3. That further the applicant alleges that the unit is operating without 

necessary environmental clearance and without obtaining consent to 

operate or NOC from UPPCB. 

4. That in the present OA the Hon’ble Tribunal passed the order dated 

17.10.2024 with following observation: - 

“Learned Counsel for the applicant during the course of argument has 

referred to the notice dated 24.08.2024 sent by UPPCB to the 

respondent unit alleging violation of the norm and directing the unit to 

shift outside the 500-metre periphery of the educational, religious 

institutions, hospital and residential area. He has also referred to the 

photographs filed as annexure-2 to show the violation of norms by the 

unit. 5. Original application raises substantial issue relating to 

compliance of environmental norms. 6. Issue notice to the respondents 

for filing their response/reply by way of affidavit before the Tribunal at 

least one week before the next date of hearing. Applicant is directed to 

serve the respondents and file affidavit of service at least one week 

before the next date of hearing. If any respondent directly files the reply 

without routing it through his advocate then the said respondent will 

remain virtually present to assist the Tribunal. 

7, List on 07.02.2025” 

\ 
“I say that Hon’ble Tribunal issued notice to the answering respondent and 

. Airecied to file reply by way of affidavit. 
ay 

UTOEY A That the Nodal Officer, District Ground Water Management Council 

Shamli has been directed to file the departmental compliance 

report/counter affidavit before the Hon'ble National Green Tribunal, New 

Delhi, vide letter number 1317/GWD/S-26 (NGT) dated 05.12.2024 of 

the Office of Director Ground Water Department, Uttar Pradesh, Bhu Jal
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Bhawan in compliance with the order dated 17.10.2024 passed by the 

Hon'ble National Green Tribunal. Copy of letter dated 05.12.2024 is 

annexed herewith as Annexure-1 

7. That in compliance of hon’ble Tribunal order Office of Chief 

Development Officer issued notice vide by letter No. 

77/GWD/Notice/2024-25 dated 08.01.2025 to the M/s Kuber Traders, in 

which M/s Kuber Traders was directed earlier to register the tube well 

made in relation to groundwater extraction on the web portal of the 

Ground Water Department. Copy of the letter dated 08.01.2025 is 

annexed herewith as Annexure- 2 

8. That it is in line with the instructions given by the Office of Director 

Ground Water Department, Uttar Pradesh Bhu Jal Bhawan, vide letter No. 

1317/GWD/S-26 (NGT) dated/Lucknow 05.12.2024, the Nodal Officer, 

District Ground Water Management Council Shamli, through its letter 

No. 84/GWD/2024-25 dated 15.01.2025, investigated the matter and 

prepared departmental findings. Copy of the letter dated 15.01.2025 is 

annexed herewith as Annexure- 3. 

9. That an inspection was conducted on the permises of the M/s. Kuber 

Traders. Report of the same is annexed as Annexure-4. It is further 

submitted that M/s. Kuber Traders has Applied for Registration on 

round water department portal. It is further submitted that Project 

roponent is using the water only for drinking purposes which is less than 

registered with answering respondent. The copy of the same is annexed as 

Annexure-S5, It is submitted that water testing was conducted from the
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region by the answering respondent. The copy of the same is annexed as 

Annexure-6. 

11.That the answering respondent will file additional affidavit/reply if it is 

required or as and when directed by this Hon’ble Tribunal. 

DEPONENT 

Verification 

Verified at Ankit kumar on 01 Feb. 2025 that the contents of the above 

affidavit are true and correct to the best of my knowledge and belief and 

nothing material has been suppressed herewit 

Agee 
DEPONENT 

the deponent is/are identi‘ed by su lieky Pak 

Ihave satistied me/self DY CvGrnie 

The depenent who uncor stand ihe 

contenis of the afiidevl which has been 

read over and expici?s a OY Me to 
the deponent, Fee vr. wu" 4 

rARZANA (1°07 YT 
Advocate/Notary 

Nist*, Samii 
Regd. No. 13333/17 
Exp. Date. 30/8/2027 

aus ATTESTED, 5 
q en SAK, oo eal ca 4 deh ht een FARLANA NOTARY 
HIG 1 aN . i* 14 ec ‘ oN ta” Mi 

AW ™m vot, % urd et RNoAIsiT SHA 

see ayer Part fear © 

sworn before me today avourD ut Kuyt wt Ashok Kamar [AN SIGNATURE OF DEPONENT
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51ANNEXURE -1 se
 

id
 —- 

i 

= 

=e. 

ald GA /YAooodlo / ecto | 
gaa & Ara a 

Hata fyezre, | 
yr wel rT, Ger wey 

= Hse AIT (OYO_ONHO), 
SRE, Wels VI, AAG | = 

we | 3) /xosiefio / Ta-26(VAoufiodte) Rate / aware / ara OF 2004 
faya— ajo wesfra ea aftrervr (vacitd)), ag facet 4 fared siovo wea—1225/2024 Amit Kumar Vs 

Union of India & Ors. 4 GING Breer fete 17.10.2024 H BAe w ray A) 
aise often, fore wet we ves oRee, wage—saet | 

swad fasan ao usta efta after (write), 4g facet 4 faareetta Howo Wem-1225/2024 
Amit Kumar Vs Union of india & Ors. 4 Ufta sréer feats 17.10.2024, Gil sy wHratera H feaiw 26.11.2024 wy 
wed ear e a Part afer wrawls Pes), GI Wed Terr we, for wa uy Pen “M/s Kuber 
Traders is engaged in the processing and storage of char, pyrolysis oil, and furnace oil and is causing severe 

environmental pollution and creating health hazards and Unit is operation without necessary environmental 

clearence and without obtaining consent to operate or NOC from UPPCB, it is also alleged that unit is operationin 

close proximity to residential areas, school, tample and emitting pollutants including dangerous/ hazardous gases 

such as Volatile organic Compound, sulpheur Dioxide, Bitrogen Oxide, and crbon Monoxide.” ae od FAG 

ae / Ha stdes—1225 /2024 aia fern ware, foreh sro alot grr asd cid By feaiw 17.10.2024 
al aresr urfta far wa @, fora ward) aigr faeraq 8: 

“ssuceee 4 Learned Counsel for the applicant during the course of argument has referred to the notice 

dated 24.08.2024 sent by UPPCB to the respondent unit alleging violation of the norm and directing the 

unit to shift outside the 500-metre periphery of the educational, religious institutions, hospital and 

residential area. He has also referred to the photographs filed as annexure-2 to show the violation of 

norms by the unit. 

5. Original application raises substantial issue relating to compliance of environmental norms. 

6. Issue notice to the respondents for filing their response/reply by way of affidavit before the Tribunal at 

least one week before the next date of hearing. Applicant is directed to serve the respondents and file 

affidavit of service at least one week before the next date of hearing. if any respondent directly files the 

reply without routing it through his advocate then the said respondent will remain virtually present to 

assist the Tribunal. 

7, List on 07.02.2025” 

gerald & fe wes A penta wrt cet (Wars va fafraqa) afdaa—2o19' 4 fafea wifderai 
h arid ye Mad Heley Gl seaetay F Ve yee wor wrt oa yee yd foram offer’ a 
To fear war 8 | wea, 2079 @ yardt sqerarr /frearqasy eq vee H Bae Gaye; F Gays TAR ae 
footer) at severe a “fore wrt Ge weer uRee” ar req Wl fear ar gar 3, fora arta aol 
& Gooey, rH Ge Peed sg saat warr—oa Palys /adioey anfe @ ay A wret aides cen 
Wie F SAS wahad rersal wr Peay fear wreat e | afefray 4 fafea Baral o yar fearaay eq 
wae wage 4 area affent a afta fed wa F : 

ue fea 7a sat are FY wh wfoarfeal, freA fault wd} Wea—o7 & wy FH yr} we for, 
SOU HY) WaT War e, wl Aro aifHeet arr vita fala afew, fora eer ya adeq a UR Wa ae 
Utd od Ey aden wT weal & fe Ae anded A wltarel Wea 10, 11, 12 4 13 We OT Ta ART / deal 
a uly aed ev wafea are m we wera faurfa vfteae dar ad ay ae 4 srt gaa feria 
07.02.2025 8 ud ufesrer ua aiftee fear ora | 

saa BUNat & wa F anual fayaifea are 4 faunal wre] ween—7/3eM we fear, gowo a sik 
a fra wef ata aed ey Petra fear are 8 fe ato weeper GS sree feria 17.10.2024 & are 
Gam ya weaded FH al wel Rreradt g& Ga A ya sdas 4 ufsarel Gen 10, 11, 12 7 13 WR aT Wa 
anil /ceal a Gta ort ev wafra qe @ ama veRay feria qaa/iaga wReaswy oa 
wae Gd By, Ho alae m wa wana sukera ee ey usa Gear yaa ae aar ae wrdae 
wo ayes mW saya owe, forws ao wela eRe soar (Vaid) G ses a 
UG | saa el fe sea ae F al Yaars feaiH 07.02.2025 wl Maa wl weft e| 
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vert |3\ tb sqpsiofto /aeftria | 
sR Freres SY Maries Ya Sees wrdarel ey HATE 

S
o
 S
S
S
 

S
Y
 

Pe
 Ho wstia eta siftreey (wacttel), ag facet | 

frofl afea, ye Ufaa, Gowo VA | 
fo afad, wpa afaa, sata Tt ae are ceryfd fawrr, Gowo sR} 
wae ufad, mata ven faaur als, ag fecett | 
wa Usa, Gouo wewry faa as, TIA | 
aaa freer, Galery, ay vd Geary oad fear, aee | 
frien /seua, fret ant ae wera URve Gaqe—sctl | 
afte afar, eri cet feat wes—weragy of ga fies & ure fe saa ae m way 4 
wae Wael G Also afront SV wadgy wena Hed By aell Wel Bee / Ta 
feat, Gouo a aR @ wana afta fey ars art wuss A yeragag Yat Geel 
aitad Hy | ie 

( 
Serene at / 
doue4io(fresrs) | 
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2 Annexure -2

Ll 

JauURISUIe7) Fo) 

| obi 

baie Ebb} pak 

a 
|OHUE Lett) iO felrk ‘Drie Rida / Pipalic PSI = @ 

| ble lebaiioin| /perake b 
| Dhjs B8 \Qibpi bablie PA fale lop Lek} — —!hy LIK 
| ibe bp S7—p202 / Ql / OPjOINOk / leh 

| poe 

(pleblalie ENleby taenks 
(Qibbj Alix bli) 
~vU 

| 2 Pees ac ‘phi Ab W109" juMsdM™el [LYOYSsevasvUNyH[Ue 

lok-B ph PSPISILLOS Ol QBiblit lob [OR —Lelieb) Jin felsle lDspiele pigs ‘Ald belie Ue bt 

BPE gb slbQje \cb Ale [fe [pcb] bk bebiie gp lnddiblpb /IndciiNh / eh loli b2jhlbte 
| ria Alobtin| Pb» [fhe / tests /frch [ebhie iO} wesial ‘frills |gb |plPplep 

wiSod AIBGIO o LinbIIK Rl RR} & 6LOZ—HRbI Bie BIN fk: Bap)  pilie [ehec / Leb / eh 
(hie b WED |b Iithule [ad Dbalelfh Jbiach Lbbile Adil, o bbb! GO ah (urrouluopmadny/:diy) 
Palh bp ® Lith} bin felle Ba pie Inadibjpl /Ibad Pils Kh lolbK DYjhibie /lblAc Jodeiinh Lop 

Bpbh> /Ppalp IMB  |bhr / ites / ch lehie bile 2) B [pln yp Uebie While -bie 
12 ipa Un (pibSh QJM bANA Wb ADA B LI Bl 

Indcbilbl. / Eb lolkK Diyhibie /loddblinh IMB [bbe / leds / pth [phiie albPippiahe 

[2 BIAnIe Ripand oA +b} UN 2 {Pir {sp 
[BE |Bibpie feb Ile LlAc JoddI bible leo bpalb /pbh> biktab| ae ee 
Indi Lee pale / pbk Khi© Ue D bib >! Inli® IIB [bhseb /Iredbs /fech [ebhile 

|2 Pibblie | bac Init eh InlbK M{hibie Ba belepab! w pin felt led 

IbIac ah (uroulfuopmsdny/:dyy) Path bp 4 Llib} bin felele Inddlinh lo Ppalp /Pppk> [-hie—|t-hic 
[> [olradbs / [febrc> / [lech |febh LO | 2 (BA Aub bAld le bin fie BI LPipb [Lhe / IRAE /fch EbIe 
bebdlo>abe| lob BIN fete, ob] [IO [berirlph® op Pink palfeibn ‘Siap% idie-paw ph [PDielphO ppl ib pho 
‘pdms pjipiie Dark  laPK AlbbIO © biabio © hb ipiie | 2 [plik 61070102 610Z—kheIbIIe 

win fut B2 lodbbjepeje)  bidldmb) bin filth & Jap ADA | JB bible 
It ADEN cb bac DIK b Eh 

loleK Dijhibie/pia@ [Abe Jnddlinh Eble  6LOZ—kRbi Ble WIA felt IAB pth |phiie —bhb} 
ELLLOT ~APOD Ul “TUeBYS-JOIsIC] “Us -[ISY9 

‘indpy) -1sOq ‘peo ineprig -einejsuey) 

‘pile ney ode[[IA ‘OL | ON BIseyy 

| s1opely 19qny S/W 

BQ STOTT —-lo-GO wit-v| St—vz02 /2ile /Opjolnok / LL pleh ¢ 

7- ainxauuy | {Pblla —ahbiA pibkiie Bicbbt pak pidipld 47



8Annexure - 4Annexure - 4 

Alo WSra Sa sarHxct (VAocfocio), ag fecet A fears siovo WM 1225/2024 Amit kumar 
Vs Union of India& Ors. 4 Ufa aest feat 17.10.2024 & styuetst A M/s Kuber Traders W CMY 
TT] aR /ceal frat werd oat S Baia ceal or fa-gae Prec ox aren afta aed Gat 4 
Feley, 

oie fasaa paid Mee we wa fea, vee yey wa ws 
(oyoRouoHo) GA GEN 1317 /Aouofdo / va—26 (Vaovilodlo) fedin / aes / TOHRR 05.2024 

bl AIHA SA HI HS He Gama) | aH sania wage wae om falar wes oa 4 wit 

M/s Kuber Traders @1 Fiowstta eka afeet (eAouflocio), as fecel 4 feared siovo Wen 

1225/2024 Amit kumar Vs Union of India& Ors. 4 ORA ares fest 17.10.2024 b Aqules 4 

(Vaovfiodio) grt fed 7a sree 4 PTH Tal & Psp, clea, ugita oe S sel FH aeal } Gorm 
fea & feral GAas AMMA Are fest 07.02.2025 af em faad | 

Sa h Use 4 saga Hwa ded & fe wala HA we ot sal /aeal a fen 

al faegar aren dar oe ofsa fe on vel 21 

1. fem m @RmM de var war fe M/s Kuber Traders Khasra No 110, Village Bhatti 
Majra,Manglaura- Bidauli Road, Post- Udpur,Tehsil- Un, District Shamli, Pin Code- 247773 fea 

youn faa ats ol aenofed vam ua ured fea darfera HI oT vel =| 

2. M/s Kuber Traders GI CMR Asa VG Wariferse aisa al cal + yen fHar ona = ae 

SU Asa GH! SS Hagen GS aval aan 4 uRada oe w fee a4 fH wa & TWA oe 

fae S04 BG A asa a Gena wal &| Ger fo sia e fo cae asa ve wrarifettea 

asa F afentia aia al ara ell & feo GR asa a 74 G Usa fafa yor fH 

fase tha sot etl 2) at fe vata at a aed & wd aqM @ vam ylhar 4 arn 
SU Hedi =! 

4 *, 4 . 4 rf - a 1 = a a ge ag re si ‘' = F i c 2 ‘= : a a — r ‘a - i z i ir ™- a” ® Ti Be TE AR NY) |) aa 
f oe | ¥ 7. 5 7" - Far = - be me ‘, 

_ te ee iin . eh - : ae ‘ Ll ae es r . 
- 2 pe bat a L* all 4 ‘J E = t a | 

& | = x ‘ ae Fe | t. ' - A i rhe - | 

= 

2) GPS Map Camera) 

Shital Garhi, Uttar Pradesh, India 

H4x/7+mp, Shital Garhi, Uttar Pradesh 2477/78, India 

Lat 29.599174° Long 77.114316° 
06/01/25 12:35 PM GMT +05:30
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3; M/s Kuber Traders @RI UA! GI GIST Hae Bel GUST UWS GA FAM AEH Ud UG AGE 

sare pal @ fay fea oneal & UAT a vue aerate dae o@ fay sel fear onal! 
foraal ufafes wad 10 KLD oa & foram fay oa veel ATH a ae ay fafiaaa) 
afer, 2019 @ aad (Sa Weel aleifaa Gen 13 Gl 2019) HI ART 51 } sells wlecal 
ol WaT aa AR Wea WH Ue wae ae fafsaaa vflpe al Gaia we, weawle Uae 
sy Oe a ee eee 
———— = = - : - - — a , 

a SSkait=as!i cS rai, lites esse = Ia, IMG Si 

HA ee Ss ss SS, = |Fattset Sse rkFasi, Sets Fe secede = Fe 2 A See 2 ES eS, Cll ie 

a ee ee dee ee a ee Ee ae 

coo fo rfS SS 17S SS OFS SS TTC Ht Oo SS Seo 

_——— . 

We > BA Wd ay Saal fear WH Vet Ae 10 KLD Uiefed GS A el, OI Ge Ya 
ad! & dam ws saa via afiffae a oe 10 aan 11 @ ati aenfafea Vir a 
VSR GATT US WIT Hel (ANNEXURE-6) | 

M/s Kuber Traders ght fe4i& 20.01.2025 4 Uollmea oe feral & foraal aides VAM Ua eT 

SHML0125RBU0002 €| (ANNEXURE-7) 

fem @ ek ue oa war fe M/s Kuber Traders Tay asa Ud Tarifa sansa al cal 

4 wey fea ora & cH Hl Geil Vd aed Was da a ae am aA we fR od 2 ot fH 
aed & fest 4 ol & Ger aay aA G oeeR UM SI Bare vel B, Ol fH sfass 4 wey 
We GS Tae wi waited HY WHal &| fora wma FA M/s Kuber Traders eet wuart fea ur 
deat Aaa om ua aga fem m& ek vofsa fha va foraeal wa faa oe wei 
ere exe feat foraat Roté sera F| (ANNEXURE-8) 

a 

=" (2) GPS Map Camera | 
nal 

Shital Garhi, Uttar Pradesh, India 

H4x7+mp, Shital Garhi, Uttar Pradesh 247778, India 

Lat 29.599282° Long 77114047° 

06/01/25 12:54 PM GMT +05:30 

¥
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M/s Kuber Traders ® UH Wh We AWS sex Hiciot & fora! GR Ala 250 Alex aN GS ze 
ATARI OA & forral st ort 450 Alex €| M/s Kuber Traders @RI CX Asa Va 

ueifehtie asa a cal 4 averu fea wid & Gae 74 eM wea oT dia fase te 

pad € wl f ae WS & Sica S Bra vd aH afar & feu shore €!| sh wae H 

ge wera da &, afe afows 4 avery fha 7a da 4 aT oad & TW MT WO Oe 
fee feel At vor a oa a fee aél & faa GI We El @ Siete Ud DA OI Ud Heal OI 

Ell Sl Andi | 

a Bar Map amare = 

Shital Garhi, LJttar Pradesh, India 

HAs 4+ mp, Shmital Garhi, Lsttar Pradesh 247778, India 

Lat 2oOo. 59909376" Long 77.114235" 

oc /o T2425 12:36 PM GMT +oSa:30 Coogle 

M/s Kuber Traders @RI feaie 17.10.2024 8 Veet fora Aedl ot yar far oa a Va WEST 

fos as vd vofoontiant ert fea 7a Reo am eR eis BI UY ge oe fea 7H 

a1] UT ol adam 4 festa 13.01.2024 4 fha 7a Pele @ CRM Pt BIS aa OS TA da 
al TA oe @ feo ow 4 MET ER OY Bel AHeal Hl renee TH Fea OT ETS | 

a Seer parts "i 

> — > Sp a ™ 

Shital Garhi, Uttar Pradesh, India % 

| HAxYZ7+mp, Shital Garhi, Uttar Pradesh 2477783, India ™ 

Lat 29.5990118°7 Long 7711472745"? 

oG/OoOT/25 12:33 PM GMT +Oos5:30 

as —s OR aos 
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11Annexure- 51/21/25, 7:23 AM Registration Form 

Form 1(B)/1a 41(at) 

[See rule 6(2)/f4aH 6(2) tea] 

PU h 

Annexure- 5 

GROUND WATER DEPARTMENT 
(Namami Gange & Rural Water Supply Department) 

Ministry of Jal Shakti 
Government of Uttar Pradesh 

APPLICATION FOR REGISTRATION OF WELL 
Wa 

(Commercial/Industrial/Infrastructural/Bulk user having N.O.C. issued by Central Ground Water Authority or by 

caftifsresientie sada rales sacaar 
gil 

[UIS 10(1) or 11(1) of the Uttar P 
[ody 

ae ean che es Groun we 

er Depart fare ee oe ier To we encod we fr 
Tan) 

ter Management and Regulation Act, 2019.] 
, 2019 1G 40 (1) a1 14 (4)] 

Sa ee 

Applicant's Details 

FT 

Type of Applicant 

aden GI WHR 

Application Date 

sraeast ferfer 

Name of the Applicant 

aden BT Aa 

Mobile No. 

Haga Aaz 

Date of Birth 

waaay 

Nationality 

wplaa 

Aadhaar Card Number 

House No./Flat No./Building No. 

HHA Bode Wo/Uaa Bo 

City/Town/Post Office 

TRIP SVGIS Sila 

District 

wide 

Designation 

Ug 

Company Address 

Ud HT WaT 

Details of Proposed Well 

@u Hi faa 

District 

W404 

Plot No./Khasra No. 

ic USNR GSA 

about: blank 

Behalf of Firm/Company 

JAI SINGH 

8708587542 

15/03/1980 

Indian 

6675-4741-6773 

0, MANGLORA, PARGANA, 

BIDOL!, SHAMBLI, Unnao, Uttar 

Pradesh, 209801 

SHAML! 

SHAMLI 

PROPRIETOR 

VILL-BHATT!| MAZRA,KHASRA 

NO 110,BIDOLI,UNN,SHAMLI 

Shami 

VILL-BHATT| MAZRA .KHASRA 

NO.110,BIDOLI, 

Application Number 

alae Wel 

21/01/2025 

Email ID. 

gua aigst 

Gender 

fer 

ID as Address Proof 

Frara wart éq sgst 

Uploaded Aadhaar Card 

suits fea wa ane ars 

Locality/Village 

Yeclid 

State 

View 

Pin Code 

fa ets 

Company Name 

Put GI Aa 

Authorization Letter 

wiiter wa 

Block 

Se 

Municipality/Municipal 

Corporation 

ar Ufa Fo 

SHMLO125RBU0002 

jaikubertraders@gmail.com 

Male 

Aadhaar Card 

Download 

Uttar Pradesh 

209801 

KUBER TRADERS 

Download 

UAN 

No 

1/4 

1151
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1/21/25, 7:23 AM 

Ward No./Holding No. N/A 

Uploaded Google / Toposheet Download 

Map 

ates far Ta Ha HT WT | 
elatsite aq 

Location Coordinates 

Sr Pree 

Particulars of The Proposed Well 
Weaiisa gu wt SRT 

Date of Construction/Sinking of | 18/05/2022 

Weill 

wu aft Prator fae 

Discharge of Tube Well 2 

(cum./hr) 

eqada o1 Prdest (cum./hr) 

Housing Pipe If Any 

ufe wig @ 

== 
Material of Strainer PVC 
ay wl ara 

S.No. strainer Installed at what Depth from 

9a Ground Level (in Meter) 

BEN AN, Ue a fal Neus Weta 
@ tex A) 

1 48.00 

2 54.00 

Approx. Depth of Well (In meter) 60.00 

Su St aqaihra Tees tex A) 

Ground Water Level (In meter) 50.00 

Wad TAT (Alex A) 

Details of Proposed Pumping Device 
Weald SUP I 

Type of Pump to be Used 

wat fa art ae Go SI eR 

Horse Power (H.P.) 1.00 

Ga Wax (wa.U1.) 

Operational Device 

Uh aia SIS 

Details of Utilization of Well 
PU H SUI HT 

about:blank 

29.35574 77.06514 

Submersible 

Electric Motor 

Uploaded Land Details Download 

aueits fear war ype oT 
faarur 

Google Map Download 

OI RU | 

Type of Well Tube Well/Boring 

HU Pl WR 

No 

Number of Strainer(s) 2 

WAR Sl ASM 

Strainer Installed upto what Depth from Length (in 

Ground Level (in Meter) meter) 

SA, UR S far news ae eiftas cars Gitex 
(tex a) a) 

54.00 6.00 

60.00 6.00 

Registration Form 

Whether There has been No 

Any Adverse Report 

Regarding Water Quality of 

the Well? 

RI GI Sel Hl Yaa a 
dau a als uftea featé 2? 

Pump Capacity (In m*/hr) — 2.00 

WY aia (m*/hr) 

Length of Suction Pipe (In 50.00 

meter) 

or ee 

Date of Energization 

faqdternr Fatt 
15/08/2022 

Diameter (In 

millimeter) 

2/4

52
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1/21/25, 7:23 AM 

Purpose of the Proposed Well Bulk User 

Registration Form 

Weilfdd Gu GT SERA? 

Annual Running Hours 365.00 Annual Days 365 

afte saat (de A) alte saan (feat A) 

Daily Running Hours 1.00 Whether the Water No 

Cire Saat (tie A) Supplied in Well Area 
Through Pipe Water 

Supply or Not? 

wa aa A oe ot airgfd 
Uisu welgld & Hea a 
Brat e7 

Whether Rain Water Harvesting No Any Other Information We are using this borwel ground water 

Structure has been Constructed Which You Would Like to for drinking and washing purpose only. 

within the Premises? Furnish This borwel ground water is not used in 

aa aka 4 auf aa daa @ls SHU GAG Gt SM = —s any kind of manufacturing activity or 
Viva oo Pratu fear war 7 Wart Sel dled & any industrial process 

Maximum Allowable Annual Extraction of Ground Water: 730.00 

Affidavit on non judicial stamp paper of Rs, 10 for installation of appropriate rain water Download 

harvesting structure/ measure within a period of one year from issuing of NOC Date 

Wa. oh fara ol Set S Uw ad @t safe & wiax saa aal Ga Paes Bea / AG Sl VITA 
fae & 10- & te anfde tera dae 

Does industry come under Yes 

MSME? 

Fal SN MSME & siatia sare 
? 

MSME Certificate No. UDYAM-UP-44-0000270 

WAUHCAS WAIT Tear 

MSME Certificate Validity 27/09/2025 
VHUaUHS Walura wt deal 

Type of MSME Small 

UAUHGHS SI WHI 

NOC Issued By: 

Saha WAM! Ua (GT Fata 

Central Ground Water Authority 

Seals wre Gel WET 

Ground Water Department Uttar Pradesh 

pre Gel fEUPT SUX WR UHR 

about:blank 

MSME Certificate Issuance 28/09/2020 

Date 

WARaRAS WarGa 
Frias at fafa 

Uploaded MSME Certificate Download 

ames fra wa wavaeas 
Warra 

No 

No 

3/4 

1353
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1/21/25, 7:23 AM Registration Form 

Declaration by the Applicant 
hI dq 

| do hereby declare that the particulars fuenished herein above are correct and true . | understand that in case any of the information and 

particulars is found to be incorrect at any stage of scrutiny and investigation or thereafter, my application/registration is liable to be 

rejected/cancelled .. 

Ff Uden uta ara ¢ fee Sar fea ny faa wel a wa ef | A sen é fH ale aia usara & ERM fst i eax oR GuRlad faarn sega uA aU al 
il sdeaRreriauy srdipared feu we ara en 

| Agree/H Ueud & 
NoteAle 

» Separate application forms should be used for registration of each individual well. 

« The application form should be completed in all respect before submission. Incomplete applications are liable for rejection. Any correction | 

alteration shall be duly authenticated. 

» Incase any of the particulars/information is found to be incorrect at any stage of verification | scrutiny, the application is liable for rejection. 

» Incase any of the particulars/ information furnished is found to be incorrect at any stage even after issue of the registration, the registration is 

liable for cancellation. 

« Please write 'N.A.’ against those items which are not applicable. 

« Please attach the following documents along with the application: 

« (a) Document showing proof of ownership of land: 

« (b) Photocopy of Aadhaar card / voter ID | ration card | any other proof of identification. 

« (c) Map showing location of the existing well, the command are a and the existing wells which have been refer red to in item no.2(a), 

(b)and(c). 

« (qd) Affidavit referred to in item no. 7(e) 

« The concerned Authority reserves the right to ask for any other document(s) from the owner applicant for examination of the merit of the case. 

about: blank 4/4

54



15Annexure - 6Annexure - 6 1S 

- | _ 
District Level Water Analysis Laboratory 

of Uttar Pradesh Jal Nigam (Rural) Shamli 

Tt.- 13844 

Test Report (Water) 
r Analysis Report od 

‘Distei ict t. < 7 ater Analysis Laboratory, U.P. Jal Nigam (Rural), Shadi Unar Pradesh, India paereren In) Be; 
Repot No es 03 lo 3 oT HK Wate: if 22/01/2025 Page No. 01 y 

Customer Name <td raders Shami Sy 
| POt¥ice Name and Address Khasta No. 110, Bhatti Mazra, Manglaura Bidauli Road, Post Udpur Tehsil- Un, Shami 4 

= | Ref Letter No & dite Howalio / woufodle / 2024-25 20/0 1/25 _ 2 
Basic Detuils of Sample Se eee 

f { Distrtet _ Shami Block Un ie E 
% Gram Panch, wal ) Udpur = Villige/Mohatl \ Bhatti Mazara 

: Habianon a a x T Bhai Mazara | Legation’ Site name MS Kuber Traders Shamli 

Ve ater Source _| Subniersible Sample No. SML-161+ _ : 

Quantity af Sample (ml) 1 tir Date of Sample Collect. 20/01/2025 

{ Receiving Date 20/01/2025 Sample Collector Ankit Kumar ee 

,  L Sample Depositor Manish Kumar Sampling Method IS 17614 (Part 1):2021 
Analysis Strat date 20/01/2625 Analysis completion date | 21/01/2025 

Technical Data Analysis 
S. Na. Analysis Units Observed Specified Values as per Ref, Method of Analysis 

. Parameter Value IS 10500;2012 
“ Acceptab | Permissible 

; le Limit Limit 
. I 2 3 4 5 6 7 

Z Be Odour - Agreeable Apreeable Agrevable 1S 3025 (Part 5):202) 

3 Taste : Agreeable Agreeable Agreeable IS 3025 (Part 7):2023 

4 pi - 6.76 6.5-8.5 6.5-8.5 IS 3025 (Part | 1):2022 
S Colour Hazen 5 5 15 IS 3025 (Part 4):2021 0 
6 IDS my/L 200 500 2000 IS 3025 (Part 16):2023. 
7 Chloride my/L. 91.97 | 250 | (O00 [S 3025 (Part 32):2019 

8 Votal Alkalinity my/L. 170 200 600 IS 3025 (Part 23):2023 
9 Total Hardness me/L [88 200 GOO IS 3025 (Part 21):2019 

10 Sulphate my/L 45.6 200 400 APHA 24" 4500 SO4 E. Turbidity Method:2023 

ti Nitrate mp/L 3.63 | 45 45 APHA 24" 4500 NO3 B. UV Spec Method:2023 
12 Fluoride me/L 0.415 l 1,5 APHA 24" 4500-F C. Electrode Method:2023 

13 lron me/L 0.32 | APHA 24" 3500 Fe B. P.throline Method:2023 

14 Calcium me/L 40.7 75 200 IS 3025 (Part 40):2019 
15 Magnesium my/L 21.38 30 100 IS 3025 (Part 46):2023 
16 Free Res. Chlorine my/L 0.0 0.2 [ [S 3025 (Part 26):2021 
17 Conductivity me/L 400 2000 4000 IS 3025 (Part 14):2013 
is E. Coli CFU/t00m! 0 0 - 0 IS 15185:2016 (RA 202]) 
19 Total Coliform CFU/100m] 0 0 0 IS 15185:2016 (RA 2021) 

| [his Cerificate reters Only to the particular sample(s) submitted for testing. 
a : : rsp oe shall not be reproduced, except in full, unless written permission for the publication of an approved abstract has been obtained from Head 

Note 13) Phe test results reported in this certificate are valid at the time of send under the stated conditions af measurements, Loo 

4 Sample will be stared up to 7 days. Gin_case of non-perishable items only) from the date of issue of tests report unless 
§ Only ser: Hal number 2 to 15 parameters are NABL accredited loa. 

Reviewed by 

OE 

Laboratory Contact Details: Email-Id: upjniabshamli@pinail.com, Mobile mo.: +91 9528906867, +91 98978 

End of Report - t 
a F 

a : 2 
i 7 ¥ ia a 

98 UP

55



16Annexure - 7: _ Annexure -7 16 
| TaR—VWaala ollie / Valo 

Sao / Tloflo—91 /2014—16 

aged © Wee Ye PAN Ye 

RAN THe, TAT Aa 
Tae Wega Aare ane Wells 

STATE LOT 

faardt oftferse 
ArMI—4, ave (#) 
(arara ofefray fr) 

AGH, Wrap, 2 Ard, 2021 

WITT 11, 1942 WS WA 

TO We WA 

Ta wat cer are wenght spArT—3 

WA-deal—35 

ASI 330 / 76-3—2021-44 07a ]-2020 

Wats, 2 Ard. 2021 

SRERTEAT 

wrotofto—9 

wan wen yd oer (raard oe fara) afer, 2010 (ore wee afAPeT HEM 13 W 2019) A 

ant 51 @ ania ufeerat ar man ane oe toe En Oe we otk rome ROT A Wey oe Wega 

Tan wen S west ves ay wet Keven yd ea MET 10 oy ee ofa A or ow) Tt wa Pent 
sarafer warer-wa urer aed S aoe a ge werd ee Ol ent ey oem olen offen A oe 10 eT 11 

sweat CB eae ATTA TCT BET 

{
t
s

56


